LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)
Thursday, 27 February, 2020/8, Phalgun, 1941(Shaka)

No.: 08
Information regarding Oath of Member of Legislative assembly

Hon’ble Members are hereby informed that in pursuance of Section-12 of
the Government of National Capital Territory of Delhi Act, 1991 read with the
Rule-4 of the Rules of Procedure and Conduct of Business in the Legislative
Assembly of National Capital Territory of Delhi, Shri Rajesh Rishi, newly elected
Member from the Janakpuri Assembly Constituency (AC- 30) took oath in Hindi
as Member of the Legislative Assembly before Hon’ble Speaker Shri Ram Niwas
Goel in his Chamber on Tuesday, 25th February, 2020.

C. Velmurugan
Secretary
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